NATIONAL COMPANY LAW TRIBUNAL
SINGLE BENCH
CHENNAI

&

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI

NATIONAL COMPANY LAW TRIBUNAL, HELD ON 06/02/2018 AT 10.30 AM

PRESENT: SHRI Ch. MOHIi SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER

PETITION NUMBER : TCP/189/2016

NAME OF THE PETITIONER(S) : P. Sengodan & 2 others

NAME OF THE RESPONDENT(S) : M/s Cenney Hotels Pvt Ltd & 2 Others

UNDER SECTION : 397/398
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REPRESENTATION BY WHOM

@ {))' HRvTmon  Povoron Q.j;&m% Mﬁﬁ,

(fp, HerBupnvicor Hera

© W kARTMIE sesapRL j
Sogar ¢ g
W UAEL  KewaRe
o loypR s THmbs

)ztf;f/ﬂ‘ﬂ Jn//’

ORDER

W

Counsels for both the parties are present. The proposal in relation to the offer of 65%
_and 35% ratio of the equity shgres held by the parties in the 1st Respondent Company
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(CH. MOHD SHARIEF TARIQ)
MEMBER (JUDICIAL)
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